FAX @ B532-2400149

CUSTOMS, EXCISE & SERVICE TAX AFPELLATE 'I'RIBUNA_L
38,MG Marg Civil Lines,01d Red Building,A#ahabad-271 1001 -
Regional Branch, Allahabad

ERED / AD

30/01/2017
Yo K
Appellant as per address in talde helow

Respondent as per address in table below

Final Order No, A/70073/2017-EX[DB] dated 181{11_;’2017

Fam directed to transmit herewith a certified copy of order passed by the Tribunal under secuon 35~ (‘{1) of the
Central Excise and Sali Act, 1944,

Application Appeal Name and Address of Appellant
! CE276/2011
C.G. O. Complex-11, Kamla
- Nehru Nagar, Ghaziabad
201302

Name and Address of
Respondent

: RATHEINDUSTRIES 1.TD.
G T.ROAD, CHHAPRAULA,
(DISTT. GHAZIABAD)YU.P.,,

Copy To
Iadvocate(sh { Consuliani(sh

Udit Chandra
9, Dramond Read, Civil Lines,
Near Sai Nath Mandir-211001

4 Par Assoctation, CESTAT, Allahalad

& Director Peblications, Customs, Excise. L1, Fstate, Delli




6 M/s Cé_n_i _}l._l.b“(.li’.ll_it)n:‘r Pvi. LAd., 131213, Bhishm Pllamah Marg, New Dethi-3

7 Company Law Institute of India Pvt. Lud., No.2 (old no.36), Vaithyaram Street, T. Nagar, Chennai- 17

8 Taxmann 'Alii;d Service Pvi. Lad., 59/32, New Robtak Road, New Delhi- 110003

9 I,A\RI¢I{UX .[:&.cj_\_*i.gors Pyt Lid., LAW House, 1-8, Sector-10, Faridabad 121003 (Haryana)
16 ’i‘axiindiani]i_il_le.:(;om Pyt Lid., 2nd Floor, Vasant Arcade, Vasant Kunj, New Dethi - 110070
ll\Marlf Ifr.oft;s.;ion_al Services Pvi. Lid,, 108, Bverest Block, Aditya Enclave, Hyderabad - 38
12 The ](.3::1'*'.}_\._:1:_5(.,\05_(:1}', 52, Nagarjuna Hitl, Punjugotta Hyderabad -500082

13 M/S Kl.lbw}edge Processing Pyl ltd.(taxmanagementindis.com), FF-19, st Floor,Cross River Mall,CBD
Ground,Near Karkardooma Court,Dethi-110032 -

14CD 5 Office Copy Md File fgl««"’

—_

Asstt, Registrar




IN THE CUSTOMS, EXCISE*&’"Si:l&l’é_i’gii; _
TRIBUNAL

"REGIONAL BENCH : ALLAIIABAD
CO‘EJRT No. T -

APPEAL NG.H1276/2011-EX[DB}

(\11%1110 out of Order-in-Original No, 44~ 45;’601‘1}1}11)’(;' B2
220372011 passed by (011}1111&.%10;}61_ -oi Cunmi E
_(Jhdndbdd) S

For approval and signature:

Hen’ble Mr. Anit Choudhary, Mcmbei (Judlcml)
and )

Hon’ble Mr. Anil G. Shaickztrwa

[‘:(__:g:h_n_ic:a_.}) -

1. 'thther Press Repozte: may be ailowed to seail
the Order fo: pubhcat:on as per - Ru!e 27 of 1
CESTAT (Procedure) Ruies, 39827 o

2. Whether it would be roieased unde: Rule _2 of
-.._'.the_ CESTAT (Plocedure) g, '

of the ord'er_ _

mf'if.wm-Whether Ofder 15 Lo
Department Author;ties

Commissioner of Central Lxmse
Vs, '
M/s Rathi Industries Ltd,

Shn L'dn Lh’indla y

< (}RAVI



CAPPEAL Mo F/ 1276/
EX[DH]

Ay

llowed vide F.O. No.

here is no merit in this

5d/-

(ANIL_fQ’ s_mglggawm) (ANIL CHOUDHARY)
Member (TECHNICAL) - Member(JUDICIAL)

RS GOER f At
- apfrer AfwRer/ (CESTAT)

38, uw ofY, s, wsran-211001

38, M. G. MARG, ALLAHAZAD- 211001




